RES ERVED

CENTRAL ADMINISTHATI V& TRIBUNAL, ALLAHABAD BENCH

ALLAHABAD,.

2
Allahabad This TheA‘Ah Bay Of fMay,2000
g &

Original Application No, 874 of 1997

CORAlls

Hon'ble "'z, S.Biswas,A.l,

1. Surendra singh, son of Shri
Baleshwar Singh, /o Village
Naraon, Posts Haraon, Thanas A&utar
Nagar, Uisstt:Saran{ Bihar)

2. Rajbali flahto, son of Shri Hari
Lal Mehto, /o Wllages Chhot Jhauwa,
Postsdhawa, Thanas Autar Nagar,

Ui st tsSaran

3. Hari Charan FMahto, son of Shri Jairam
Mahto, /o \illage Sabalpur, Post: Sabalpur
Thanas Sonepur, Disttsaaran,

4, bhruv Rajan diswas, son of 3hri Jagdavan
dingh; /o \illa_e Madanpur, Post:Naraon,
Thanas®utar Nagar, Disttsdaran.

5S¢ Paras Nath Manjhi, Son of Shri =akaldeo
Manjhi, /o Wllage Balha,Post:Pandit
Ke Rampur; Thanas Bhagwanpur Hatt, Oisbts

Saran,
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Ram Agya Prasad, son of Shri Rameshwar
Prasad, /o illage Maithawalia, Post:

Chan Chaora, Thanasiluphsil, Uistt:Saran,
Surendra flishra, son of Shri Harinandan
Mishra, 1/ o {E.llage and PostsJhawa, Thanas
Autar Nagar, Distts3aran,

Nag endra Kumar Singh, Son of Shri Rameshwar
Singh, /o \illage Bedalpura,Posk Gultainganj
hanasDorigani, DisttiSaran, -

3

Doo Prasad Singh, Sun of Shri Raj arain
Singh, /o Wlleos anc Pest Kachner, Thanos
Riyeloeni, DisiieSarime

Dadled SLaai, suil 0F Shel #drl Baiab) 3ish,
/o illage and Post:Kachnar, Thana:Rivelganj
Distt:Saran,

Raj Ballabh Mehto, son of Shri Hapi Lal
Manco,y 0 diiiane <Shlios Jdnaua, Past.Jdnata
lianae Aucar liagar, Disscs Sazan.

Avadesh Kumar Singh, son of Shri Triloki
Nach Singh, /o \illage Naraon Tola, Posts
Naraon, Thanas Autar Nagar, DisttsSaran,
Ram Janam Prasad, son of Shri Oina Nath

Prasad, r/0 \illagesiilki, PostsKumna,

ThanasKopa, bDisttsd aran,
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Ashok Kumar Singh, son of Shri Devendra
Singh, 1/ o \WillayesMadanpur, PostsNaraon
ThanasAutar Nagar, DisttsSaran,

Oeo Kumar Prasad, son of Shri Satya Narain
Prasad, t/%o \WllagesRatanpur Hindtola, Posts:
Chapra, Thanasflushphsil, DisttsSarane.
Raghu Bans Rai, son of Shri Ram Dahin Rai,
/o \Wllage Haranpurwa, PostsChaora, Thanas
Mushphsil, OisttsSaran.

Harendra Rai, son of Shri Ram Dahin Rai,
/o \illage:Haéanpurua, PostsChan Chaora,
ThanasMusphsil, Distts3aran,

Mahesh Singh, son of Shri Su‘bedar Singh,
/o illage Naraon Tola, PostsNaraon,
ThanasAutar Nagar, DisbtsSaran.

thaola Singh, son of Shri Sukhaur 3ingh,
/o Wllage and PostsNaraons ThanasAutar
Nagar, DisttsSarane

Jitendra Kumar 3ingh, son of Shri Shiv
Nath Singh, /0 village Panch Patia, Posts
Deorias ThanasAutar Najar, OisttsSaran,
Mithil esh Kumar, son of Shri Ram Anugarh,
/o Wllage Pachptia, PostsDeorial Thanas

Autar Nagar, Oisttssaran,
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Umesh Kumar Singh, f\son of Shri Jai Narain

Singhy 0 Wllage Gopalpur, R.Q. Naraon,
ThanasAwatar “agar, OisttsSaran (Chapea)

Lal Babu Ral, oon Of shri Surhj Rei, /o

Villages Gopalpur, Posts Naraon, thanasdutar
Nagar, Uisstts Saran,

Yogendra Rzi, son of Shrol ahiv Balak Rai,

/o VWillaget Hasanpurwas, Post Offices Chan Chaora,
Thans Muphsil, Oistts Saran (Chapra)

Radheshyam Pasawan, son of Shri Raj endra

Pasawan, i/ 0 VWillaget Mala, P.0.8Guckul Mehiya,
Distts Saran (Chapra)

Paras Prasad, son of Shri Jitan Prasad,

i/ 0 Willages Kharati, Fost: Traia, Thans Traia,
Ulstts Saran,

Brij Kishore 9ingh, son of shri thagwan singh,
/o Willages Sherpur, Posts Ghaighata, Thanas
Chapra, Thanas$ lushghsily Uistts Saran.

Jai Prakash “arain Yadav, Son of Shri

Chandrika Prasad, /o Wllages Naini Pachhim

Tola, Posts Naini, Thanas Mushphsil, Uistts Saran,
Shivji Ral, son of Shri Suphal Rz, /o

Wllages Mai thau;alia, Pos t¥Chaora, Thanas fuphsil,
Qistts Saran,

Ram Chandra R8i, son of Shri Brij Kishore

Reiy /0 Willaget Narainpur, Posts Rahampur,

\ias Basant, Thanas Garkha, Uistts Saran,

Audesh Singhy son of Shri Ram Chandra Singh;

/o Wllage: Madanpur, Posts Naraon, Thanas Awtar

Nagar, OListts Saran,
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Chandarama Frasad, son of ahri Rameshwar
Prasady, /0 Village: Maithawalia, Posts

Chanchowra, Thanas Fushphsil, Uist cé Saran.

Sukhnandan singh, son of Shri Rameshwar Singh,
/o Wllages Drispur, Posts Baruwa, Was =onepur,

Thanas Sonepur, Uistts saran,

B sheshwar Singh, son of shri Pujan 3Singh,
/o Wllages Chamarhia, Fosts Kala Gishunpura,

Thanas Dautpur, bListts: Saran,

Rajendra R i, son of Shri Late Ram Chandra
Rai, /o Villages Naini Pachhim Tola, Post:

Naini, Thanas Musghil, Oistts Saran.

Ram Iswar Rai, son of Shri Lachan Rai, r/o
Willaget Aloni Banwari Bin, Post: Garkha, Thanas

Garkha, uUistts S3aran.

Mahesh Rai, son of Shri Kamal Rai, ©/o Wllages
Manpur, Posts Dighwara, Thanas Uariaspur, Uistts
Sarane
Uinesh Kumar Ylanjhi, son of shri Rajendra
Manjhi, t/0 Wlla es Mala, P.U, Gurkul Vehhiya,
Thanas Musphsil, Distts Saran,
Baijwath Faswan, son of sri Hathura Paswan,

m
t/o villages Darihara fhuwal, P.0, Dariyapur,

Thanas Dariygpur, Distt: Saran,

Sq



40=-

41=

42~

4l

46w

47~

(6)

Tarkeshuar Frasad 2ingh, son of sri shiv
Shankar 3ingh, /o Wllages Maithswalia, Posts

Chanchowra, Thana$ PFusphsil, Uistt: Saran.

Ashok 9ingh, son of sri Ram Nath Singh,
Yo Wllages 3irsha Bali, Posts Sarai bux{Garkha) .

Tha nas Amnor Oistts Saran,

Ram Lakhan Prasad Yaday, son of sri Raghunath
Rai, /o Wllage 3 Maithawalia, Post: Chanchoura,

Thanas Muphsil, Uistt: Saran.

Awadhesh Kumar 3ingh, son of sri Bal eshuwar
ainghy/ 0 \illa es Naraon Tdla, Posts Naraon,

Thanas Autar Nagar Oistt: Saran,

Ram Pratap Prasad, son of sri Deoc Kushum

Prasad, ©/ 0 villages Methawalia, P.u, Chan Chaora
Thanas Muphasil, Uistt: Saran (Chapra)

bina Nath Pandey, son of Late Janardan Pendey,
/o Wllages Naraon, P,U, Naraon, Thanas Auwatar

Nagar, Distts Saran (Chapra)

Birendra Singh, son of Sri Sabhapati Singh,
/o village Panch patia, Post Uffices Deowaria,

Thanas Awatar Nagar, Uistis Saran (Chapra)

Akhil esh Pasa wan, son of sri Varanasi Menjhi,
t/o villeges Arori, P.0, Garkha, Thanaj Garkha,

Distts Saran (Chapra)
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Raj Gind Kumar Singh, son of sri Jagan Nath
Singh, /0 illages Panchpatia, P,0, Oeowaria,

Thanas Awater mEzgau:‘, Distts saran (Chapra)

Gopal Prasad Singh, son, of sri Sabhapati
Singh, /o WWllajes Panchpatia, P.0, Deowaria

Thanas Awatar Nagar, Oistts Saran (Chapra)

Ram Narai R i, son of Ramje Rai, 1/ 0 village

Bishahi Bulaki Tola, pe.0. Mastichak, Thanas

Dariapur, Bistcs Saran (Chapra)

Umesh Singh, son of Sri apil Deo Singh, /o
illage s Husen Bagra, PO, Rampur ke tola,
Wa: Asara, DOistty Siwan,

ee0e %00 0o .Applicénts

(By Advs Sri G.B. fukherjee)

e

2—

3—

Versus
The Union Uf India: Thraugh the General Manajer,
North Easﬁern Railway, Gorakhpur,
The Chief Engineer Gorakhpur Uivision,
North Eastern R"ilway, Gorakhpur,
The Inspector U;_works ( East) North Eastern
Rallway, Gorakhpur, 3
The Inspector Of works (Workshop) North E-stern

f8ilway, Gorakhpur, : : eesseeqsReBpondents

(By Agus Sri A, 8thalekar)

s /g .8
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( By Hon'ble Mr. S. Biswas, A.M.)

In a joint application, 51 applicants seek the

following remediess

i) .birection to the respondents to re-enyage the applicants
and also, regularise thelr service on the basis of position of their
P ;
nanes,\registered in the Life Casual Labour Register.

ii) ODirection to respondents not to give employment to

fresh casual, labairers- before taking the respondents backe

2- All the applicants worked for more than 240 days

between 197 585 in spells, as referred by work Inspector, Railuays
on different datese. They were disenjaged on beforel980= excepting
Sri Uina Nath Pandey March 1981, Avdesh Ku, 9ingh Oct. 1981, Tarkeshwar
Frasad 2ingh Uect 1981, Amuragh aingh uct 1981, Ishwar Rai flarch 1981,
Ram Lakan Frasad Yadav Uct 1981, Plithelesh Kumar Oct 1981, Hap Janan
Prasad oct 1981, Raj sallach' '‘ahto oct 1981, Surendra flishra iemch
1981, Jurendr; hirph oct 1981, Umesh Kumar Singh oct.1981. Their
sanction for reenyagement alter disengagenent was not rmeweci,gince
then the respondents hive re-engayec others on 28~-5-93, 12=-6~93 and
24-10-84 , but not them .

bhagelu, thujawan, 2itaram, Naggu Sahthu, Kesari N.
FPandey, and thelr junior were engaged in 1994

lhe applicants met the responceits in this connecd on

but with no avail, Their verbal pronises were not va.i.%r"

=
S The caunsel for the &pplicant appesrcd last time on
14~5-98, Thereafter he repeatedly soucht adjas rru';:.ent on personal
grands (19-8-89 anu 11=1:=89) He made no appearances on 9=-3-200 and.
17=5-20004 2ince this is a 1997 case and the counsel ior the applicant
has seemingly lost interest in the case, 1 proceed to decide &8 case

on merits on the basis of records,

///Z\
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4o As per the submissions cé——the applicatms they
worked in spells ror more than 240 days prior to Oct. 1981 but
were discharged, It is an admitted ract that they hold no cesual
labayr card- on the alleged graind that these were not issued to
them in that period. The respondents caunsel in their reploy has
totally denied, any record whatsoever in 'respegt - = of these
applicants. Thelr names also do not figure in the Live Casual
Employees Register, The respondents' counsel has stated that
interms of Hon'ble CAT Allahabad®s order in O,A, 73 of 1992,
Baijnath and others v’s.VoL;.ve Casual Labour Register was prepared for
ex=casual labmrs% :orked upto 1981 by issue of proper

noti fication (dt. 2511-93). The applicant's name in the first
place do not appear there as claimed, Nor they responded to notfn
dt. 25~11=93 and made any efforts to get thelr names entered thede,

Had they got any claim, they would have availed this opportunitye.
JAlhey have done neither. Thelir submission that their names appear
in live Caswal Labaurer Register is factually incorrect. The

respondents have refuted the allegations cﬁ reengagements of others

o LOA

who did not fulfill the wfhr absorption as contained

in decision in U.A, 35889 f:?e.;a, 6v/92 after medical fitness Sehat
exi sting vacancies. 9imilarly no ex-casual labour belonging to

the general category has also been reengaged. The names cited by

the applicants were theése of S/C, ¥ T.Candidates who were engaged

on the basis of Hon'ble CAT'S order in 0,A. 358/89 and 6%/92. It

Bas also been denied that K.N, Pandey in junior to them,

5 The petitioners were discharged @@ prior to

Oct. 1981, but their present application was filed in 1997 after mowe
than 16 years. tven their representations before the respondents is

dt 10.5.97. Thelr verbal approach, cannot be taken as authentic,

6= In the situation and for facts and legal position

enumerated above, the U,A, fails on merits. The e dismissed,

No Costs.
S Jg— 2 %\\



